Annexure A-5
Name of Corporate Debtor SRS Limited Date of Commencement of Liquidation 15.10.2019 List of Stakeholder as on 15.10.2019
List of Operational Creditors (Governmentt Dues)

Details of Claimant Details of Claim Received Details of Claim Admitted Amount of| Amount of Amount of Amount of | Remarks, if
i any claim claim any
claim mutual rejected under
dues, verification
that
may be
set off
Department Government Identification No Date of Receipt Amount Claimed | Amount of claim | Nature of Amount |Whether Amount % share
admitted Claim covered |lien / covered in total

by attachment  |by amount

lien/atta of claims

chment |(Yes/No) admitted

pending

disposal
National Securities Central U74120MH2012PLC230380 05-11-2019 1,81,284 -|Statutory NIL NA NIL 0.00% NIL NIL 1,81,284 |NIL
Depository Limited
Excise and Taxation State Ward 6 (Faridabad East) 04-11-2019 80,44,81,993 80,44,81,993| Statutory NIL NA NIL 97.82% | NIL NIL - NIL
Department
Excise and Taxation Officer-
Cum-Assessing Authority
CGST Division, Shimla State CGST Shimla 14-11-2019 27,49,123 27,49,123| Statutory NIL NA NIL 0.33% | NIL NIL - NIL
BSE Ltd Central L67120MH2005PLC155188 14-11-2019 1,51,81,195 1,51,81,195|Statutory NIL NA NIL 1.85%|NIL NIL - NIL




